Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 04-08-2025 To 04-08-2025~All rows are shown

Name of Learned
Advocate

Filing No. Name of Petitioner Compliance

By Date

List of Defect(s)

Sl Case
No. Type
1 CPAN
2  CRM(A)
3 CRM(A)
4  CRM (A)
5  CRM(A)
6  CRM(A)
7  CRM(M)
8 CRR
9 WPA
10  WPA
11 WPA

1386/2025 SAOKAT MOLLA

Mobile:9732483805

XXXXX
Mobile:8145459869

2775/2025

Email:SOUMALYAGANGULI@GMAIL.COM

2812/2025 SALIM ALl @ JHALIM SEKH

Mobile:7003578904

Email:KAUSHIKCHOUDHURY83@GMAIL.COM

2814/2025 PALASH DUTTA AND ANR.
Mobile:9674030186

Email:BISWAJITNAG.ADV@GMAIL.COM

SATISH MISHRA AND ANR.
Mobile:9748079610
Email:ADV.MANISH.P27 @GMAIL.COM

SAIFUL ANSARI @ SAIFUL ISLAM
Mobile:9433061330
Email: SUJATADAOFFICIAL@GMAIL.COM

2818/2025

2819/2025

1321/2025 RAJIS @ RAJESH SINGH AND ORS.

Mobile: 7003578904

Email:KOUSHIKCHOUDHURY83@GMAIL.COM

3359/2025 NILADRI MUKHERJEE AND ANOTHER
Mobile:9564404989

Email:SARBANI.PUJA65@GMAIL.COM

17719/2025 NIRJALA KUMARI
Mobile:8334064466
Email:SANTANUADV01@GMAIL.COM

17766/2025 SANJIEV KUMAR
Mobile:7595022178
Email:ABIRA12111979@GMAIL.COM

17772/2025 BHAVYA RANJAN AND ANR.

SABAB UDDIN
LASKAR

SOUMALYA
GANGULI

KAUSHIK

CHOUDHURY

BISWAJIT NAG

MANISH PATRA

SUJATA DAS

KAUSHIK
CHOUDHURY

PUJA GOSWAMI

SANTANU DAS

ABIRA

BHATTACHARJEE

NIRAJ GUPTA

03-09-2025

28-08-2025

28-08-2025

28-08-2025

28-08-2025

28-08-2025

28-08-2025

26-08-2025

15-09-2025

15-09-2025

15-09-2025

R I STAMP

1) ... ATTACH P.P. LETTER AT JUDGES COPY...

1) ... CLARIFICATION NEEDED REGARDING HIGH
COURT REJECTION DETAILS OF PETITIONER AT
PARAGRAPH ONE ( 2ND TIME) AND AND ATTACH
REJECTION ORDER COPY OF HIGH COURT

1) ... POLICE STATION NAME MISMATCH OR
SPELLING WRONG AT WHOLE PETITION WHERE PS
DETAILS MENTIONED...

1) ... ATTACH LOGO AT VAKALATNAMA... 2). DIST AT
VAKALATNAMA.. 3) PENDING WHERE

1) ... CLARIFICATION NEEDED REGARDING HIGH
COURT COURT REJECTIONS DETIALS AT
PARAGRAPH ONE AND ATTACH HIGH COURT
REJECTION ORDER COPY WITH PETITION...

1) ... CLARIFICATION NEEDED AT PARAGRAPH
THREE AND FOUR...

CASE NO IN THE CAUSE TITLE PORTION IS NOT
MATCHING WITH THE PRAYER

PETITIONER 1ST ADDRESS PINCODE MISSING,2ND
ADDRESS DIST WRONG

DUPLICATION OF PETITIONER NAME,CT NO BLANK

PETITIONER 6,7 DIST MISSING



Sl Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date

Mobile:9830168776
Email:NIRAJGUPTA2003@GMAIL.COM

12 WPA 17848/2025 SANJOY PATRA AND ANR. NIKITA TULSIAN 15-09-2025 COURT NO WRONG
Mobile:9331124544
Email:NIKITATULSIAN@GMAIL.COM

13 WPA 17872/2025 DILIP KUMAR SAHA RAVI KUMAR DUBEY 15-09-2025 PETITIONER DIST MISSING
Mobile:9836038708
Email:DUBEY.RAVIKUMAR@GMAIL.COM

14  WPA 17890/2025 RABINDRA NATH KUNDU SHANTA SARKAR 15-09-2025 LIST OF DATES AND SHORT LIST OF DATES PAGES
Mobile:9903798197 MISSING
Email:SHANTASARKARO8@GMAIL.COM

15  WPA 17898/2025 RAJESH CHOUDHARY AND ORS. RAVI KUMAR DUBEY 15-09-2025 DIST OF ALL PETITIONERS IS MISSING

Mobile:9836038708
Email:DUBEY.RAVIKUMAR@GMAIL.COM

Printed On 04-08-2025



